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Railway Beard Secretariat Service 

1882. Shrl Balraj Madhot: Will the 
Minister of Railways be plealed to 
slate: 

(a) whether Railway Board Secre-
tariat Service was included in the 
LA.S. and Allied Service Examina-
tion held in September, 1960; 

(b) if so, whether there was any 
vacancy for the non-scheduled caste 
candidates; and 

(c) if not, the reasons for allowing 
non-scheduled caste candidates, eligi-
ble only for Railway Board Secre-
tariat Service, to appear in -the 
examination and whether it has not 
been the practice to appoint slI('h 
persons in other services if they 
secure high positions? 

The Deputy Minister 01 Railways 
(Shrl S. V, Ramaswamy): (al Yes. 

(b I and (c). There were only two 
v.'leancies to be filled and in accord-
ance with the communal representa-
tion roster, these vacancies wert' 
reserved for Scheduled Castes/ 
Scheduled Tribe~ candidates. Tht' 
question 01 treating these vacanies all 
"unreserved" in case Scheduled 
Casles/Scheduled Tribes candidates 
are not available is under considera-
tion in consUltation with the Ministry 
or Home Mairs. 

Slaorteomlap aDd DeIc1eaeles .1 
Qeyllf'D8aellt R......... ID New DeUaI 

1_ {Sbn Nail 1IMd7: 
. 8brI It ....... : 

Will the Minister of Realth be 
pleued to state: 

(a) the ahortc:omi.np and de8c:ien-
cies of the Govel'DDMlDt hoIpitals like 
Wlllinidon Ro.pltal or Duniq home, 
New Deihl which neeeultateci the 
President'a admlMlcm to Dr Ien'a 
Private Nunlnt Rome for treatment; 
and 

(b) the ... taken to overeome tIw 
dI!IeIeaciea and relative lack of 

Olrrangt'ments in Governmt'nt 
hospitals and Nursing Homes and to 
raise their level? 

The Minister 01 R_11Il (Shrl 
ltarmarkar): (a) The President was 
admitted to a private nursinl home 
not because of any deftc:iencies in 
Government hospital. but bec:a ..... be 
desired to be operated upon by a 
particular Surgeon, should an opera-
tion b(>come necessary, That Surgeon 
wisht'd to operalt' in his own Nursing 
Home. 

( IJ I DOt'S nOt arisc. 

K.IIn~a Plane Dlsappea~ce 

1884 {Shrl Rapunath 81 ..... : 
. Shri K. B. Malvta: 

Will the Minister of Tranapol't a.d 
Communications be pleased to .tat(': 

(a) whE'tht'r it is a fact that 
Kalinga Company's D.C.-2 planco 
which wu charlered by a Britiah 
Company and which disappeared on 
tlll' IOt.h July, 1980 between Doha. 
thl' ('apital of Qatar, and Sharja, on 
the Trucial coast, with the losl 01 
16 liv(,s, was victim of tt"rrori.t 
activity; and 

(b) if SO, the action taken by Go\'-
E'rnment in the matter? 

The Deputy MJD .... r 01 Clyll Ayla· 
tloa (Slarl Mobl.ddIa,: Ca) and (b). 
An Indian re,i.tered D.C.-3 aircraft 
VT-DGS operated by Gulf Ayiation 
Company Ltd. Behrain under arran,C!-
ments with Kalin,a Airlines, Calcutta, 
on a scheduled paue,..er aervtce from 
Bahrain to Sharjah vic Doha failed 
to arrive at ita deatlnation OIl the 10th 
Jul,y, 1880 when encaced on the Doha/ 
SbarJah leetor of the flipt. DCten-
aive JeU'C!h by air, lea and land failed 
to locate the aireraft. 'nIe MIre" 
was abandoned on 17th Jul" 1_, 
An enquiry WII undertaken by the 
Indian authorities. 'nae probebl4." 
callie or the acei4eDt. howeYer, 
remained undetermined .. th4" 
'Irft!leIcqe of the aircraft .a. not 
located. ' 




